
THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)

NOTTFICATION
Dated: Guwahati, the 29b November,2024

NO.HC.VII-348(PI.D/2012/11386/A### On the recommendation of the

Judicial Academy, fusam, the Hon'ble Gauhati High Court has been pleased to

direct the following Judicial Officers of Assam to attend a "One Day Refiesher

Programme on Temprary fnjunction/Interleutory Otder and Issues &

Challenges in Speedy Dispal of Execution Proceeding" scheduled to be

held on 07-12-2O24 from 10:00 A.M. to 4:30 P.M. at the ludicial Academy,

Assam.

6 Shri Raj Sekhar Duara
Civil, Judge (Jr. Div.fcum- Judicial Magistrate
1* Class, Bokakhat

8 Smti Rituparna Sarmah
Civil Judge (Jr. Div.|cum-Judicial Magistrate,

5

I

10.

11. Shri Pallab Bordoloi

1 Clms, B'rjni

Civil Judge (Jr. Div.) -cum-ludicial
st

Magistrate,l Class, Kamrup, Amingaon

Name Designation and place of postingsl.
No.

Civil Judge (Jr. Div.), Hojai1 Smti Fariha Faridi

Civil Judge (Jr. Div.) No. 1, Kamrup (M),
Guwahati

2 Shri Anurup Bordoloi

Civil Judge (Jr. Div.) No.1, Dhubri3 Smti Prateeksha Mohan

Smti Begum Nazira Ahmed Civil Judge (Jr. Div.), Baksa, Mushalpur4

Civil Judge (Jr. Div.) No.1, Cachar, SilcharSmti Sujata Kurmi

Smti Dristisikha Baruah
Civil Judge*
Magistrate,l

(Jr. Div.) -cum Judicial

Class, Gossaigaon
7

Civil Judge (Jr. Div.) No.1, Morigaon9 Srnti Zohra Yasmin

Shri Abhishek Mitra
Civil Judge (Jr. Div.) -cum-Judicial Magistrate,

st
1 Class, Charaideo

t2 Smti Tintina Devi Hazarika Civil Judge (jr. Div.) No.1, Golaghat

13. Smti Chitrali Goswami Civil Judge (Jr. Div.) No.1. Sivasagar

Shri Sailen Buragohain74.
Civil Judge (Jr. Div.) No.2, Kamrup(M),
Guwahati

15. Smti Karabi Das Civil Judge (Jr. Div.), Chirang,Kajalgaon
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Dr. Jayashri Das

22 Smti Dikshya Rani Dutta
Civil Judge (Jr. Div.) No.3, Kamrup(M),
Guwahati

E
24.

29. Smti Meghali Saikia
Civil Judge (Jr. Div.)-cum-Judicial Magistrate,

n
| 1 Class , Gohpur

33. Shri Sahidulla Ahmed Civil Judge (Jr. Div.) No.1, Hailakandi

34.

Civil Judge (Jr. Div.) No.1, Dibrugarh

36. Shri Dlpjyoti Hazarika
Civil Judge (Jr. Div. )-cum-Judiclal Magistrate,

st
1 Class, Hamren, West Karbi Anglong

Civil Judge (Jr. Div.) No.1, Lakhimpur16

Civil Judge (Jr. Div.) No.1, Barpetat7. Smti Rineesha Goswami

Civil Judge (Jr. Dv.) No.l, NagaonShri Priyank Khataniar

Srnti Elizabeth Hazarika

18

19. Civil Judge (Jr. Div.) No.1, Goalpara

20. Smti Taslima Firdosa

Smti Jilmil Begum

Civil Judge (Jr. Div.)-cum-Judicial Magistrate,l
Class, Biswanath

Civll Judge (Jr. Div.) No.2, Golaghat

5t

21.

Civil Judge (Jr. Div.)-cum-Judicial Magistrate,
st

1 Class, Koliabar

Civll Judge (Jr. Div.) No. 2,Cachar,Silchar

Smti lunamoni Kalita

Civil Judge (Jr. Div.) No.2, Dhubri

Smti Sikha Barman

Shri Dip Jyoti Bez25.

Civil Judge (Jr. Div.), UdalguriSmti Smriti Rekha Bhuyan

Smti Bhawana Kakati
Civil Judge (Jr. Div.), No.4, Kamrup (M),
Guwahati

26.

27.

Civil Judge (Jr. Div.)-cum Judicial Magistrate,

1 Class, Sarupathar
stDr.Nabanita Kalita28

Civil Judge (Jr. Div.) No.1, KarimganjSmti Ranjumoni Pegu30.

Civil Judge (Jr. Div.) No.2, Goalpara31. Smti Jyoshlobi Dutta

Civil Judge (Jr. Div.Icum-Judicial Magistrate,
st

1 Class, Naharkatia
32. Smti Tahmina Laskar

Smti Mayurakhi Roy Medhi
Civil Judge (Jr. Div.)-cum-Judicial Magistrate,

sll Class,Nazira

35. Smti Jaya Sharma

Civil Judge (Jr. Div.) No.2, Lakhimpur, North
Lakhimpur37 Smti Priyanka Purkayastha

38 Smti Mridusmita Sarkar Civil Judge (Jr. Div.), No. 2, Sivasagar

39 Shri Rupam Saikia Civil Judge (Jr. Div.) No. 1, Darrang, Mangaldoi
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Civil Judge (Jr. Div.) No.2, Hailakandi40 Smti Tulika Deka

Civil Judge (Jr. Div.) No.2, KarimganjShri Muzakkir Ahmed

Civil Judge (Jr. Div.) No.2, Jorhat

41.

42 Smti Pragyashree Chetia

Civil Judge (Jr. Div.) -cum-Judicial Magistrate,

1 Class, Ttabar
5t

Smti Sharmina Khatun
Barbhuiya

43.

Civil Judge (Jr. Div.) No.3, Karimganj44 Smti Darshana Nath

Civil Judge (Jr. Div.) No.1, Sonitpur,Tezpur45. Smti Dimpee Talukdar

Civil Judge (Jr. Div.) No.2, Sonitpur,Tezpur46 Shri Prasurjya Pran Phukon

Civil Judge (Jr. Div.) No. 2, Morigaon48 Smti Deepsikha Das

Civil Judge (Jr. Div.) , Bongaigaon49 Shri Dhiren Pegu

Civil Judge (Jr. Div.) No.2, Nagaon51 Smti Lipika Roy

Civil Judge (Jr. Div.fcum-Judicial Magistrate,
st

1 Class, Lakhipur, Cachar
52. Smti Bebika Kuli

Civil Judge (Jr. Div.) No.2, Dibrugarh53. Dr.Salma Begum Laskar

Civil Judge (Jr. Div.) No.1, Nalbari54. Shri Nitesh Sharma

Civil Judge (Jr. Div.)- cum-Judicial Magistrate,

1 Class, Abhayapuri
st55. Smti Moazida Begum

Civil Judge (Jr. Div.) No.1, Kokrajhar57 Smti Nilakshi Bhattacharya

Civil Judge (Jr. Div.)- cum-ludicial Magistrate,

1 Class, Margherita
st5B Shri Sanjay Karmakar

Civll Judge (Jr. Div.) No.3, Dhubri59. Smti Reeti Goswami

Civil Judge (Jr. Div.fcum-Judicial Magistrate,l*
Class, Bilasipara, Dhubri60. Shri Gitartha Kumar

Civil Judge (Jr. Div.) -cum-Judicial Magistrate,
st

1 Class, Ihu61.
Smti
Deka

Margaret Thomas

47. Smti Alisha Akhtar Civil Judge (Jr. Div.), Rangia, Kamrup

50. Smti Manashi Mandal Civil Judge (Jr. Div.) No.1, linsukia

56 Smti Nidhi Agarwal Civil Judge (Jr. Div.) No.2, -llnsukia

o1. >flttl urpsnrKl td rdu rorl Ltvr Juugtr ur. r.rrv.,/ rru.J, \-clrr rdr, Jrrllldr

Civil Judge (Jr. Div.) Bilasipara63 Shri Manash Pratim Bhuyan

Civil Judge (Jr. Div.)-cum Judicial Magistrate,
st

1 Class, South Salmara, Hatsingirnari
Shri Dhirendra Newar

Smti Chayanika Hazarrka
Civil Judqe (lr. Div.)-cum Judicial Maqistrate,

1 Class, Bajali
st65

64
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Civil Judge (Jr. Div.) No. 2, NalbariSmti Mayurakshi Bordoloi

Civil Judge (Jr. Div.) No.1, Dhemaji67.

66

Smti Pallavi Joshi

Smti Bristi Rekha Mahanta Civll Judge (Jr. Div.) No. 2, Barpeta68

Civil Judge (Jr. Div.) No. 1-cum-Judicial
Maglstrate, 1" Class, Karbi Anglong, Diphu69 Smti Khushboo Damani

Civil Judge (Jr. Div.) -cum-Judicial
st

Magistrate,l Class, Dima Hasao, Haflong
70. Shri Aditya Vikram Das

7t. Smti Hema Prava Deouri Civil Judge (Jr. Div.) No.3, Cachar, Silchar

Civil Judge (Jr. Div.) -cum-Judicial Magistrate,
st

1 Class, Dhakuakhana

73.
Smti Queensmita Saikia Civil Judge (Jr. Div.) -cum-ludicial

Magistrate,l$ Class, Jonai

74.

[l}|E usT OF OFFICERS HEnEIITAIOVE 15 r{OT IIECESSARIIY Ii OEDER Of SE|{IORITYI

NO.HC.VII-348(ft.I)/2O12I11387/A### On the recommendation of the

Judicial Academy, Assam, the Hon'ble Gauhati High Court has been pleased to

direct all the Civil Judges (Jr. Div.) of Nagaland, Mizoram & Arunachal Pradesh to

join a "One Day Refresher Programme on Temporaty

fniunction/fnturtocutoty Otder and Isues and Challenges in Spedy
Dispoal of Exsufion Ptocding" xheduld to be held on O7-L2-2O24

from 10:00 A.M. to 4:30 P.M. through virtual mode.

The link for joining the training programme is:

httos: / / bit.lv l40za9uo

The General Instructions for Training (online mode) for

participation is enclosed along with the Notification.

By Order,
Sd/- S. Dhar

REGTSTRAR (JUDICTAL)

72 Smti Monisha Das

Shri Monojyoti Mili Civil Judge (Jr. Div.) No.4, Cachar, Silchar

75. Shri Deepseng Shyam Civil Judge (Jr. Div.), No.2, Darrang, Mangaldoi
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Memo No. HC. VII-348(PI.I)/2012 11388/A Dated: 29-11-2O24
Copy forwarded for information & necessary action to:

1. The L.R. & Secretary to the Govt. of Assam, Judicial Department, Dispur,

Guwahati, Assam.

2. The Secretary to the Govt. of Nagaland, lustice and Law Department,

Kohima.

3. The Secretary to the Govt. of Mizoram, Law and Judicial Department,

Aizawl, Mizoram.

4. The Secretary to the Govt. of Arunachal Pradesh, Law and Judicial

Department, Itanagar.

5. The Principal Accountant General (A&E), Assam, Beltola, Guwahati, for

information and necessary action.

[The Offterc arc plad on depubtion for the ptqnm on

condition that (a) dre Afficerc will fu trcated as on duty during
the training Fld A (fl he,/she will be entitld T.A, & D,A, as
admissible under the RulesJ.

6. The Registrar [Admin,TVigilance/Esstt.(i/c)], Gauhati High Court,

Guwahatl.

7. The Registrar-cum-Principal Secretary to Hon'ble the Chief Justice,

Gauhati High Court, Guwahati.

8. The Registrar, Gauhati High Court, Kohima Bench, Kohima / Aizawl

Bench, Aizawl / Itanagar Permanent Bench, Yupia.

(He is rcguestd to inform all the aoncemd Judicial

O{llcets of his State to join the training ptogramme thruugh
virtual mode accordingly).

9. The District and Sessions Judge,

Bajali / Baksa / Barpeta / Biswanath / Bongaigaon / Cachar / Charaideo /
Chirang / Darrang / Dhemaji / Dhubri / Dibrugarh / Dima Hasao /
Goaipara i Goiaghat /' Haiiakand; I d'qai ijorhat /' Kamrup (i,i) 7, Kamrup

/ Karimganj / Karbi Anglong / Kokrajhar / Lakhimpur / Morigaon / Nagaon

/ Nalbari / Sivasagar / Sonitpur / llnsukia / Udalguri / South Salmara-

Mankachar i West Karbi Anglong.

(He/She is requested to inform all the concerned -Iudicial
O{ftcerc under his/her control about thb notificafron) .
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10. The Chief Judicial Magistrate.

Bajali / Baksa / Barpeta / Biswanath / Eongaigaon / Cachar / Charaideo /
Chirang / Darrang / Dhemaji / Dhubri / Dibrugarh / Dima Hasao /
Goalpara / Golaghat / Hailakandi / Hojai lJorhat / Kamrup (M) / Kamrup

/ Karimganj / Karbi Anglong / Kokrajhar / Lakhimpur / Morigaon / Nagaon

/ Nalbari / Sivasagar / Sonitpur / Tinsukia / Udalguri / South Salmara-

Mankachar / West Karbi Anglong.

(He/She is rcguerted tu inform all the conerned Judiabl
Offtcerc under his/her conbol about this notifica on) .

11. The Project Manager, Gauhati High CouG Guwahati.

(He is rcquerted b upload the notifiation immediately
to the offtcial website of the Gauhati High Court/ Guwahati).

12. The nominated Judicial Officers from Assam.

a. The nominated Judicial Officers are to intimate their travel

itinerary, in writing In the format given below, to the Judicial

Academy, Assam by email at

judicialacademyassam@gmail.com on or before

O4-L2-2O24 to enable the Academy to arrange for

accommodation.

Name &
Designation

Date of
Arrival

Accommodation
required

Mobile Number
(WhatsApp)

No

b. Academy will provide conyeyance to the participating

Judicial Officers, who avail the accommodauon, as

arranged by the Academy, only from the place of
accommodation to the Judicial Academy, Assam durang

the training period.

c. The nominated officers are to arrange for
accommodation and food for the staff accompanying

them, if any.

13. The Administrative Officer, ludiclal Academy, Assam with a request to

placc the Notification before the Hon'ble Director, Judicial Academy.
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14. The Private Secretary to Hon'ble Mr. Justice Manash Ranjan Pathak,

Gauhati High Court, Guwahati for his Lordship's kind information.

15. The C.A. to the Reglstrar General, Gauhati High Court, Guwahati.

lrHE LtSr oF oFFrcE&s HERETXABOVE rS Or r{ECESSARII.Y rlr ORDER

,\ N$
)9
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JUDICIAT ACADEMY, ASSAM
AcncrauErtJBrgeEIet-l.rr!&CIAolittr_ts9{q}

l. Te trerning p.ogramme ffll be conducted by lJsirB th€ Ontine Vc/teettng Softxarr
'ilkzosoft Tcams'which rvill be tvvo-way audiGvideo interactbn.

2. Partkrpants are to . loin tftc traininq bv disdcino their full narp€ via ttE Jd*E
Link as nobfied ard also uoloaded in the u,et6,te of )udicial A.ademy, Assam

3. Pa.tkipar s are re<lu6ted to report online thmugh lonrng Link, et hart 10 minotcs
bcforc thc sdrcduled time of yrd€o Cmfefen(€ and maintain pdnKtudity-

'1. PartiopanB art to keep thcir virteo Otl, ortinlouslv throuohout & dll ttre
condusim of tha trainino.

5. All OE PartictpanB are to folloyv ule Mdeo Conterence pro(ocoas like: -

a. Kcco thenrclves muted until & unless ttrcv art aBorred hr thc rGrartcr b
unmutc th€mselves.

b. At th€ erld of the delrberatofl of the Resource persoat. oarticipants tflav 6i3a hand
to indbt€ that he/she would lite to intcrad wit r th€ R6oute pcrson-

utlrcrFaftGr. oo tmoloccnEot bv orEentlr. the sai, o{ficE? ]IEr urinuta
rdr oucstion and thercaftcr ?gain nute tlt€ eudio.

c. Ersr.re proper Int6net connectivity with adequate data so that Urey can attefd the

traininq withqrf aoy n€t\.ork and cdrneftvity issje.

6. Pd(kipanB arc to wear fomal attire (befitting an officer) wtile ettert(,ing tfr kiring.
7. Paddpants are to check the olfrdat xretete ol }droat Academy, Assarn for Lpdat€r.
8. Joiniry Guidc (Srep6 betDw are to be rdlol^tr{):

> Cli* on the gi\€n link or typ€ the given link on r!]e bru,t6er-
> A rttr tab witi a popup wifl op€n

. S€lect'Oper Microsoft TeafiE, if yq, ha\r Microsoft Teams App irEalcd in lu,(k|ce.
OR

. Cancel the pop-up and cti(t on.Continue on this brou6€r,.
> For gnarghone Microsoft Teams App needs to be ln*alted Defore irning t}t \rC.
iaote: - qJeries and od\er rnformation thmuqh emarl may be obtained from: -

E-Hail - srggestim..pa@gmait.com

l,lotite: - 8723028535 / 8t 33998&| t

'tlote:- Thc same is ess€ntial fo, preparaton, maint€naflce ard submissiql o, &cuitte
.e00rt.


